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Title:Need to remember 16th December as "Victory Day' and demand to bring a bill for banning of lotteries.
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MR. SPEAKER: Shri Vijay Goel, you have given the notice for banning of lotteries. Whatever you have
mentioned in the notice, you should say that.
... (Interruptions)
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MR. SPEAKER: I have called Shri Vijay Goel.
... (Interruptions)
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SHRI MADHUKAR SIRPOTDAR (MUMBAI NORTH-WEST): Sir, 16th December was celebrated as “Victory
Day' in this House. There is nothing wrong. It should be honoured. (Interruptions).
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SHRI ARIF MOHAMMED KHAN (BAHRAICH): In the fitness of things, the proposal should have come from
the Government. This is an important day. But it appears that they do not want to remember this day.
(Interruptions).
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MR. SPEAKER: Shri Ajit Jogi is disturbing the House.
... (Interruptions)
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MR. SPEAKER: Many hon. Members are disturbing the House.
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MR. SPEAKER: So, you are also supporting this. All right.
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MR. SPEAKER: Nothing will go on record.

(Interruptions)*

MR. SPEAKER: I will call all the names. Please understand.

PROF. A.K. PREMAJAM (BADAGARA): | may be permitted to raise a very important matter of grave
consequence.

MR. SPEAKER: Madam, last time also I told you that you cannot read in the "Zero Hour";

... (Interruptions)

MR. SPEAKER: I have called Prof. Premajam. Please take your seat.

Nothing goes on record.

(Interruptions) *

* Not recorded.



